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 Title:  Papers  laid  on  the  Table  of  the  House  by  members/Ministers.

 THE  MINISTER  OF  MINORITY  AFFAIRS  (SHRI  A.R.  ANTULAY):  Sir  I  beg  to  lay  on  the  Table

 (1)
 ee

 of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Central  Wakf  Council,  New  Delhi,  for  the  year  2005-

 (ii)  A  copy  of  the  Annual  Accounts  (Hindi  and  English  versions)  of  the  Central  Wakf  Council,  New  Delhi,  for  the  year
 2005-(2006,  together  with  Audit  Report  thereon.

 (iii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the  Central  Wakf  Council,
 New  Delhi,  for  the  year  2005-2006.

 (2)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (1)  above.

 (  Placed  in  Library.  See  No.  LT  6926/2007)

 अध्यक्ष  महोदय:  मैं  कैसे  बना  सकता  हूं?

 46  |  (व्यवधान)

 THE  MINISTER  OF  TOURISM  AND  CULTURE  (SHRIMATI  AMBIKA  SONI):  I  beg  to  lay  on  the  Table

 (1)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  South  Zone  Cultural  Centre,  Thanjavur,  for  the  year
 2005-2006,  along  with  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the  South  Zone  Cultural  Centre,
 Thanjavur,  for  the  year  2005-2006.

 (2)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (1)  above.

 (  Placed  in  Library.  See  No.  LT  6927/2007)

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  CHEMICALS  AND  FERTILIZERS  AND  MINISTER  OF  STATE  IN  THE  MINISTRY
 OF  PARLIAMENTARY  AFFAIRS  (SHRI  B.K.  HANDIQUE):  I  beg  to  lay  on  the  Table

 (1)  A  copy  each  of  the  following  papers  (Hindi  and  English  versions)  under  sub-section  (1)  of  section  619  A  of  the
 Companies  Act,  1956:-

 (a)  (i)  Review  by  the  Government  of  the  working  of  the  Hindustan  Antibiotics  Limited,  Pimpri,  for  the  year  2005-2006.

 (ii)  Annual  Report  of  the  Hindustan  Antibiotics  Limited,  Pimpri,  for  the  year  2005-2006,  along  with  Audited
 Accounts  and  comments  of  the  Comptroller  and  Auditor  General  thereon.

 (  Placed  in  Library.  See  No.  LT  6928/2007)

 (b)  (i)  Review  by  the  Government  of  the  working  of  the  Bengal  Chemicals  and  Pharmaceuticals  Limited,  Kolkata,  for
 the  year  2005-2006.

 (ii)  Annual  Report  of  the  Bengal  Chemicals  and  Pharmaceuticals  Limited,  Kolkata,  for  the  year  2005-2006,  along  with
 Audited  Accounts  and  comments  of  the  Comptroller  and  Auditor  General  thereon.

 (2)  Two  statements  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (1)  above.

 (  Placed  in  Library.  See  No.  LT  6929/2007)

 रेल  मंत्रालय  di  राज्य  मंत्री  (शी  ला रन भाई  Yoar)  :  अध्यक्ष  महोठय,  मैं  निम्नलिखित  पत  सभा  पटल  पर  रखता  1.0

 1.  रेलवे  में  भर्ती  और  पदोन्नति  Mitre  में  अजुयूतित  जातियों  तथा  अनुसूचित  जनजातियों  के  लिए  आरक्षित  रिक्तियों  पर  उनकी  भर्ती  के  संबंध  में  की  गई  पूति  के
 बारे  में  Ylerdcor et was fer की  एक  पूति  (oct  तथा  अं गूंजी  संस्करण)

 (  Placed  in  Library.  See  No.  LT  6930/2007)



 2.  रेल  अधिनियम,  1989  की  धारा  199  के  अन्तर्गत  रेल  यात्ी  (अपूत्याशित  घटनाओं  की  जांच  की  रीति)  संशोधन  नियम,  2007,  जो  9  अगस्त,  2007  के

 भारत  के  गजपतू  में  अधिसूचना  संख्या  540  (अ)  में  प्रकाशित  हुए  थे,  की  एक  पूति  (हिन्दी  तथा  अंरेजी  संस्करण y

 (  Placed  in  Library.  See  No.  LT  6931/2007)

 THE  MINISTER  OF  STATE  IN  THE  DEPARTMENT  OF  HEAVY  INDUSTRY,  MINISTRY  OF  HEAVY  INDUSTRIES  AND  PUBLIC

 ENTERPRISES  (SHRIMATI  KANTI  SINGH):  I  beg  to  lay  on  the  Table  a  copy  of  the  Memorandum  of  Understanding  (Hindi  and

 English  versions)  between  the  H.M.T.  Limited  and  the  Department  of  Heavy  Industry,  Ministry  of  Heavy  Industries  and  Public

 Enterprises  for  the  year  2006-2007.

 (  Placed  in  Library.  See  No.  LT  6932/2007)

 12.02  hrs.
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